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Letters intimating the selection were 
ulso sent to the second hatch of 22 candi-
dates which included 10 belongin!! to 

I will say one thing in addition to this. Scheduled Castes. Some of these candi-
Under the Colombo Plan we also s~nd our dates have completed their medIcal exa-
technical experts to other countries So. mination. As. at this stage. the bank em-
ail the three things are going on simul- ployee.· Union raised certain objeotions to 
taneously. This is a fact of life. this recruitment on the grounds of alleged 

irregularities. the bank h'as kept in abey-
Selection of Scheduled Castes candidates for ance further action in the matter. The 

recruitment to clerical grade by Dena 
Bank 

*575. SHRI CHANDRA SHALLANI 

bank management is looking into the 
matter ~md hopes to come to a decision 
shortlv. 

Will the Minister of FINANCE be pleased 
to state: 

(al whether a number of Scheduled 
Caste candidates were selected for reemit-
ment to clerical grade by Dena Bank on 
the basis of a written test and interview ill 
1972 ; 

(b) whether the selected .:.lI1d;cJa'~' wo,~ 
got medically examined; 

(c) whether they have not bee" appoint-
ed till now; and 

(d) the action Government propose to 
take in the matter ? 

THE M.NTSTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN): (a) to 
(d). A statement is laid on the Table of 
the House. 

Sadement 

Dena Bank has reported that against 
indents placed on 10 Employn,enf Ex-
changes for sponsoring candidates for the 
post of clerks. 610 persons were sponsored 
and all applicants were asked to appear 
for the written test. Of the 224. that ap-
peared for the written test, 63 candidates 
were selected for appointment as clerks by 
the bank on the basis of II written test 
and interview conducted in 1972. Out of 
these candidates 22 belong to Scheduled 
Castes and 6 to Scheduled Tribes. Formal 
appointment orders Were issued to 41 C'll1-

didates after completion of medi~"l tests. 
including 12 Scheduled Castes candidates 
and 6 Scheduled Tribes candidates. 
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SHRr YESHWANTRAO CHAVAN : 1 
have received some complaints from the 
Members of Parliament and other people 
also. It is true that in the two instalments 
the Dena Bank has tried to recl uit some 
people. The total number was 63. The 
first instalment of it was 41 people who 
were selected in August; appointment 
letters were sent to them and they have 
already joined their posts; more than ten 
persons belonging to Scheduled Custes are 
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included in that. Th; COl1l(ovcrsy arose 
between the Employees' Union and the 
management about the implementation of 
the orders in respect of the remaining 22 
persons, and that matter has to be inquired 
into. The thing has reached such a stage 
that there seems to be some element of 
truth in the allegations of the Employees' 
Union. Therefore, the question was 
whether to completely give "l' the appoint-
ments of these 22 persons. Hut now we 
find that intimations of appoilitments have 
been conveyed to those parti.cular persons. 
So, we arc trying to discuss (his matter 
with the Employees' Association, at least 
in regard to Scheduled Caste persons, whe-
the,' they will be willing to wiihdraw their 
objection. 
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SHRI R. P. ULAGANAMBI : May 
know from the hon. Minister whether it 
is a fact that the- management of Dena 
Bank had an agreement with the Union 
that outsiders would not be recruited for 
posts in the bang since the promotion 
prospects of those working there would be 
affected, and now the trade unioin are 
also opposed to tl)e appointment of Sche-
duled Castes and Scheduled Tribes on 
the basis of the directive iS5ued by the 
Home Ministry to fulfill the resen'ed 
quota and that is why the ManQement 
have dropped the list of selected candidates, 
and if this is a fact, what action Govern-
ment have taken or propose to lake in 
this matter 

SHRI YESHWANTRAO CHAVAN 
As I have said, the question aros~ about 
the appointment of 22 permns amongst 
whom there are a number of Scheduled 
Caste people also. The Association raised 
the question about the entire num!>er of 
22 persons. Now we find that lhere are 
certain elements of the complaint which 
appear to be somewhat true, ~omewhat 

substantiated. Therefore, the qutstion is 
whether they can completely reopen the 
question of appointment of these 22 per-
sons. Further talks have been going on 
between the Bank and the Union whether, 
at least in the case of Schedul~d Ca6te and 
Scheduled Tribe persons, Ihe qu~tion can 
be reconsidered and the appointments 
which have already been ma"de can h", 
followed up. 

SHRI R. P. ULAGANAMDI ; T~ 
President's directive is there to implement 
a certain percentage. But the Trade Union 
is against this proposal. I want to know 
whether you are 80ing to implement the 
directive issued by the President. 

~~~:"4''IMm~'ilT 
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SHRI YESHWANTRAO CHAVAN : I 
do not think the trade union as such is 
against any particular instructions given by 
the Government in this matter. Even if 
they are against it, Government wanta to 
imp1lfmcnt the instructions issued. 
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SHRI K. p. ULAGANA~IBI : The 
Home Ministry have gi\en a specific 
directive to nationalised banks including 
Dena Bank to implement a cert ain per-
<:entage. If it is so, which one you are 
soing to implement-Presiden!'s directive 
or the Union's proposal? 

SHRI S. M. BANERJEE : On the con-
t~ary, the trade unions are defending the 
rights of the Scheduled Castes and the 
Scheduled Tribes. Why should he ~ay so, 
Sir? 

SHRI YESHWANTRAO CHAVAN 
They are not opposing the reservation 
clause as such. They were against certain 
other methods of selection pJOcedures. 
Their complaint was, for example, that 
the candidates who were solected for ap-
pearing in the written test w.:rc only frO'm 
certain employment exchanges ar.d not 
from all them. Their complaints are of this 
type. They are not against reservation for 
Scheduled Castes and Scheduled Tribes as 
such. On the contrary, we are try:r.g to 
negotiate with them that at lells! in case 
of Scheduled Castes and Scheduled Tribes 

SHRI YESHWANTRAO Cl~AVAN 
Specific instructions to 'nationalised banks 
were issued sometime in November, 1970--
about reservation for Scheduled Castes and 
Schedukd Tribes. Of course, they are 
being pursued. There is one difficulty about 
it. I can understand the hon. Members' 
point of view. In .~onle cases, in 
some banks, the agreement between the 
trade unions and all the banks is that in 
case of appointments to officers' posts they 
are to be made only by promotion. That 
is one of the difficulties. Therefore, in they should withdraw their obiections and 
these cases there is no direct recruitment I think T would succeed with the co-opera-
and there certainly remains a cause for a tion of hon. members .. (Il11erruptions) 
srievance. As far as the direct recruit-
ment is ~oncerned, reservations are being Recomme .... ation of banking commission 
implemented. regarding five days week for banks 

SHRI B. K. DASCHOWDHURY: It bas 
become v~ry much clear from the hon. 
Minister's statement that bank authorities 
as also the employees' union. of those 
banks arc violating the constitutional pro-
visions and obligations as mentioned in 
Article 325. T would like to know from 

the hon. Minister whether in view of this 
specific cO!J.stitutional obligation, all cases 
regardinig recruitment and promotion of 
employees belonging to Schedulerl Castes 
and Scheduled' Tribes should be treated 
seperately and in such cases if anyone, 
whether the bank employees' unions or ~e 
bank authorities, stands in the way, what 
positive action the Government is taking 
Bgainst ,the officers who are viol atina the 
constitutional obligation ? 

SHRI YESHWANTRAO CIIAVAN 
It will be unfair to the trade union move-
ment also because none of them has taken 
obiection to the reservations for Scheduled 
Castes and Scheduled Tribes a~ such. They 
have not taken that objection,. (lnte"up-
lions) 

*576. SHRI M. SUDARSANAM: 
SHRI RAM PRAKASH : 

Will the Minister of FINANCE be 
please to state: 

(a) whether Banking Comm:ssion had 
recommended switching over to five days 
week for banks; and 

(b) if so, the decision of Government 
thereon? 

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) : (a) The 
Banking Commission had recommended 
that "to begin with and on an experimen-
tal basis, administrative offic~s of banks 
may remain fully closed on Saturdays and, 
to compensate for the 108s of man hours, 
the working hours on other week days 
should be suitable enhanced. The ques-
tion of introducing simUar change in the 
bank ofllces dealing with the public may 
be considered later." 

(b) No decision has yet been takeB on 
the recommendation of the Commisaion. 




